56  Matters raised [RAJYA SABHA] with Permission

[Shri Ahamed Hassan]

upon the Government to protect the lives of citizens, whether he is a Kashmiri or
from other parts of our country. Thank you, Sir.

DR. SANTANU SEN (West Bengal): Sir, | associate myself with the matter raised
by Shri Ahamed Hassan.

SHRI MD. NADIMUL HAQUE (West Bengal): Sir, | also associate myself with
the matter raised by Shri Ahamed Hassan.

MS. DOLA SEN (West Bengal): Sir, I also associate myself with the matter raised
by Shri Ahamed Hassan.

SHRI MANAS RANJAN BHUNIA (West Bengal): Sir, | also associate myself with
the matter raised by Shri Ahamed Hassan.

SHRIMATI SHANTI CHHETRI (West Bengal): Sir, | also associate myself with
the matter raised by Shri Ahamed Hassan.

Need for averting incidents like Bhopal Gas Tragedy in the country
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SHRI JAIRAM RAMESH (Karnataka): Sir, the Bhopal gas tragedy led to the
enactment of the Environment Protection Act of 1986. Sir, through you, | request the
Government not to dilute the Environment Protection Act.

SHRI AJAY PRATAP SINGH (Madhya Pradesh): Sir, | associate myself with the
matter raised by Shri Digvijaya Singh.

Need to release pending compensation to people affected by construction
of road from Parwanoo to Solan by NHAI
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